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Mol B Yy DsElekh for the applicant.
We have drawn his attention to the judgment of
the Full Bench in Omprakash Narang V/s. Union éf
Incdia & Ors. in O.A. 684/88 rendered by the
Principal Bench reported in page 21 of the Full
Bemch Judgments, Bahri Brothers publication.
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Call on 28th January, 1993.

/\,i//j

(R.C.éhatt) (N.V.Krishnan)
Member (J) Vice Chairman
vice

Heard Mr. R.V%Déghmukh, learned advocate
for the applicant.
to file reply on admission by 11th February, 1993
on which date the matter may be heard finally also

No interim relief is granted at this stage.
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(V.Radhakrishnan)

(R.C.Bhatt)
Member (A) Member (J)
vEtCe

Shri R.V.\Deshmukh for/the applicant. The
N

We\hgve heard the applicant on
\ N
admission for some time at the end of which

N
we pass the oral OdeF in open court.
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(B.S. Hegde) . (N.V.Krishnan)
Manber (J) . Vice “hairman.
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Issue notice to the respondents
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Shri R.Ve. Deshmukh for the applicant. We heérd“'
the learned Counsel for the applicant on
admission for some time x® at the xims end of
which he seeks permission to withdraw the
application. Permission is granted. The

application is dispoeéd of as having been

withdrawn. v
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(B.5. Hegde) (N.V .Krishnan)

Member (J) Vice Chairman.
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Application No. an (39 H? , __ of 199
Transfer Application No. Old Writ Bet. No.

CERTIFICATE

Certified that no further action is required to be taken and

the case is fit for consignment to the Record Room (Decided).
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